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AlternAtive Project In Place of Silent Valley 

128. SHRI V. S. VAJYARAGHAVAN: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether the Centre has ghen its 
approval for the altcfttati"e project in 
place of the abandoned Si'ent Valley Proj­
ect, sent by the Government of Kera la ; 

(b) if not, the reasons for not approving 
It; and 

(c) by what time this project will be 
Cleared? 

THE MINISTER OF IRRIGATION 
AND POWER (SHPT R. SHANKARA­
NAND) : (a) to (c). No Sir. The scheme has 
not been found acceptable from environm­
ental considerations and also involves 
inter.Stat e aspects r elal in!! to the utilisat­
ion of Bhavani waters, a tributary of Cauv. 
ery, which arc yet to be resolved. 

Demand of Direct l,Ink Between Berhampur 
To Rnlpur VIA Phulbanl 

129. SHRI SOMNATH RATH: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whe1her there has been a long sta'ld­
ing demand to connect Berl'ampur (in Ori­
ssa) wi1h RaipllT (in Mrdhya Pradnh) by a 
dir ect line via Phulbani ; 

(b) if so. the reasons as to why the 
above proposal has not been implemented 
so far; and 

(c) the details of the survey made on 
this proposed lin e ? 

THE MINISTFR OF RAILWAYS 
(SHRI BA'l'~I LAL) : (al to (c). There has 
bern no demtlnd in the recent past for a 
line from Berhamplir to Raipur via phul. 
bani. ThC'rC' is. therC'forr, no such proposal 
at present. A survey i~. however. being 
carried out for a new line from Khurda 
Road 10 Bo'angir via phulbani. In View of 
the severe constraint of resources and 
heavy commitments already in hand, the 
proposal will have to await consideration 
\Ill the resourCes position improve~. 

Proopsals Submijjfd B} Wtst BEDfal Gov. 
ernment For Rcn.mping 1}lC1Wl-) Pc.Vofr 

Stations 

13 O. SHRJ ANIL llASU: Will the 

Minister of IRRIGATION AND rOWER 

be pleaHd 1(' state: 

(a) whether GcveaO'er,t of West 

Ben~al 1'3s H!bmittcd ar.y prOPNal to the 

Centra I Government for revamping of the 

State's thermal power stations; 

(b) if so. the salient feature~ of the said 

propo~a!" ; 

(c) when it wus ~ubmittt'd to the 

Govemment ; 

(d) whe!her any steps have been t2ken 

by the Government on the said propo!:!' ; 

(e) if so, details thenof: 

(f) if not, the reasons for the dalay ; 

and 

(g) by what time the Govnnmcnt 

prOpOS..1 to approve these prop<,sals ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. fHAl\](;\F A­
NAND) : (a) to (g). The West Bengal State 
Electricity Bl)ard has submitted to the 
Central Electricity Authcrity schemes for 
the renovation and modernisation of their 
Santaldih and Bandel thermal power stat. 
ions on 23. 1. 1985 and 25.2. 1985 resp­
ectively. The scheme for Santa!dih 'Power 
station incorporates re\amping !of 4 units 
of 120 MW each as well as common stat­
ion facilities. The scheme il: estimated to 
cost about Rs. 2192 lal.:hs. The renovation 
~cheme for Bandel thermal slation includes 
renovation of 4 X 80 MW sets and olhe 
common station fecilities p,t 2n estimater 
cosl of Rs. 3390 l&khs. Ttc sch(mu wid 
be shortlY recc.mmcndc d to the Plrnninll 
Comm;"ssion for investment dccisiC'n; arteg 
techno-economic clearance by the Centralr 

Electricity Authority. • 




